. .~ THEHIGH COURT OF KERALA

**  OFFICIAL MEMORANDUM
Sub:- COVID-19 pandemic- quarantine guidélines to members of staff -
reg € n

- Ref:- 1) High Court OM J(A)-39933/2020 dated 25.08.2020, 23.09.2020
s and 23.11.2020. : : '

2) Circular C6-1481/2020 dated 30.01.2021.issued by the District

Kochi : 682 031

A7-8919/ 2021 Date : 08.02.2021

Medical Officer (Health), Emakulam. -
Considering the rise in number of COVID-19 cases in Emakutam District, the
District Medical Officer (Health) as per reference cited ' 2° has issued updated -
guidelines regarding testing and quarantine norms. As. per the same, primary contacts,
both sympt'omatic and asymptomatic shall undengo strict quarahﬁne for 14 days from
the last day of contact with the positive case. - |

Accordingly, all primary - contacts should mandatorily ‘undergo 14 days |
- quarantine without fail. Théy shall report for duty with negative tes‘t'rebbrt on completioh
of quarantine ben'od. They shall also undergo testing as instructed by Héalth Ofﬁcials
'concerned. B ) ’ ' '

(By Order)—\
%v&« i
" Sophy Thomas’
Registrar General
" . All Officers and Sections, High Court. .
The Additional Public Relations Officer, High Court.
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As éveryfmé is awarc ouwr district leads in the total number ol new cases of COVID

declarcd per dqy in the state, We are laving the maximuny musher of active cases an present

in this cm\u:\E. we lave to strengthen ome contiol mearanes, e latowing mcintire, Live 4.
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be strengthened by all peripheral mstitutions with immediate effect -

1. Tekting should be inerensed. The praportion of RTPCR tests should be increased o

at least 75%, of the total tests done,

ta

Symptom swrveilfanee must be strengthened. Ward level RICT shaonled be ool
charge for the same.

100% IL1 testing must be ensured. All ILI cases reported from fickd OF pao

Car

tested by Rapid Antigen Test,
4. Symptomatic anUgen nggatives must be re tested with RTPCR
5. an}nct_ tracing must be strengthened.
l a. !-]ousehpld contacts, Workplace contacts, Other social contucts comimun)t
contacts should be traced meticulously
b. Household contacts

-i. Symptomatic contacts should be immediately tested with RTPCE

i, Asymptomatic contacts should be posted fur RTPC R wling .

the 8* day

i, Strict quarantine for 14 days from the last dav of contact with

the positive ¢ase must be ensured.

e Workplace contacts
' e e

i. If symptomatic — Immediate testing with antigen. I negative, R1PCL

"l If asymptomatic - Quarantine Tollovwed by RTPCR testiig o+
the 8" day
S Cid, H symptoms develop after any negative test betore corpletion

ol quarantine, repeat RTPCR

iv, Even iftest negaive, E4 days quarantine muslt be conipleiand

ol

d. Social/ ‘community contacts

i. 14 days mandatory quurantine

i @nplunmnc cunlscts should be nnmediately ested ok

' antlgen, and il negitive, should be posted tor RTPCR

' i, Asymptomatic contacts should be posted for RTPCR testing on., e,
.+ . the§*day




